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CUM of han&'iDg In District JaO, 
Port Blair 

6553. SHRI K. R. GANESH: Will 
the Minister Of HOME AFFAIRS be 
pleased to state: 

(a) whether any case of hanging 
was reported from the District Jail. 
Port Blair, Andaman Island in the 
middle of January, 1988; 

(b) if so, the details thereof; 

(c) when the alleged incident was 
reported to the Superintendent of 
.Jail; and 

(d) when did he first visit the Jail? 

THE MINISTER OF STATE IN THII 
MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SKUKLA): 
(a) Yes, Sir. 

(b) The deceased was admitted to 
the District Jail, Port Blair on the 8th 
January, 1968, as undertrial prisoner, 
remanded to judicial custody upto 20th 
J,anuary, 1968, under section 3z of 
Regulation 3 of 18'76 (lllicit Possession 
of liquor) on warrant Of the court of 
Magi,strate II Class, Port Blalr. He 
was seen alive in normal condition in 
his cell as about 10.45 P.M. on 15th 
January, 1968. He was found by 
warders, hanging in his cell from the 
iron bar of the ventilator, at 11 P.M. 
on 15th January, 1968. A magisterial 
enquiry was conducted by Additional 
District Magistrate, Port Blair. It has 
been found to be a case ot suicide. 

(c) At 1.20 A.M. on the 16th Janu-
ary, 1968. 

(d) At about 9.00 A.M. on the 16th 
January, 1968. However, the . JaUor 
had already visited the jail at 1.42 A.M. 
on the 16th January, 1968. 

Seeond Port at VJsakhapataam 

6554. SHRr K. SURYANARAYANA: 
Will the Minister of TRANSPORT 
AND SIDPPING be p1eaaed to state: 

(a) whether it is a fact that the 
Japanese port survey experts have 
submitted a report recommending the 
construction of another harbour at 
Visakbapatnam; 

(b) if so, their findings and recom-
mendations in this regard; and 

(c) the steps taken by Government 
to implement their recommendatlona? 

THE MINISTER OF TRANSPORT 
AND SmpPING (DR. V. K. R. V. 
RAO): (a) to (c). The Japane.e Gov_ 
ernment Port Survey Team, which 
visited India recently for undertaking 
a pre-investment survey of the project 
relating to the establishment of a lec-
ond port outlet fOr Balladllla Ore at or 
near Visakhapatnam, have IUbmitted 
an interim report. After examlmn. 
the various alternative lay-oull. the 
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team has agreed tentatively in princi-
ple that the establishment of an en-
closed protected harbour at Visakha-
patnam with a slightly longer break-
water and using existing stockpile 
arrangements is the best. 

The team's final report is expected 
in about three month's time. The 
Government of India will take a final 
decision on the project on receipt of 
the team's final report and the feasi-
bility report from the Consultants. 

Beautlflcatloa of Bhakra to attract 
more TOUrl8ts 

6555. SHRI HEM RAJ: Will the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether it is a fact that the 
Himachal Pradesh Administration has 
sent a scheme for the beautification of 
Bhakra for attracting more tourists; 
and 

(b) if so, its main features and whe_ 
ther Government propose to implement 
it? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) and (b) No proposal 
has been received from the Himachal 
Pradesh Administration for the beauti_ 
fication of Bhakra to attract more 
tourists. However, Government of 
India propose to construct a Cafetaria 
at Gobindsagar at a cost of Rs. 7 lakhs, 
and have plans to provide boating faci-
lities as welI at an additional cost of 
Rs.31akhs. 
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Central Staft Training and Researcb 
InstItute 

6558. SHRI S. R. DAMAN!: Will the 
Mini!!!er of HOME AFFAIRS be pleas_ 
ed to state: 

(a) whether Government have decid_ 
ed to set up a Central Staff Training 
and Research Institute; 

(b) if so, whether this Institute is 
being set up in collaboration with any 
other country; 

(c) the place where this Institute Is 
likely to be located; and 




